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Sh. Anil Kumar Shukla, Advocate for the petitioner. Sh. Tanmay Sadh,

Advocate for the respondent company.

Both counsels make submission that the settlement talks are still going on.
However, we feel that sufficient opportunity are being provided since 14"
September, 2017 onward for fepnﬂing settlement. Hence, this Court is constrained
to proceed further for hearing of case on its merit, irrespective of outcome, if any, of

proposed settlement.

Therefore, the case is fixed for 21% December, 2017.
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Dated:05.12.2017 H.P. Chaturvedi,'Member (Judicial)



